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OPEN COJRT 

CENTRAL ACMINISTRATIVE TRIBUNAL, AL!.AHJEAD BENai, 

AUA-IABAD. 

Dated: Allahabad, the 31st day of July, 2001. 

Coram: Hon'ble Mr. s. Dayal, NA 

Hon 'ble Mr. S.K.I. Naqvi, J.M. 

CONT evu>r APPLICATION No. 113 OF 2001 

IN 
QfiIGINAL APPLICATION N0.494 OF 2:X>l 

Hadi Hasan, 

s/ o Sri Mehndi Hssan, 
r/ o C-D5, G. T. B. Nagar {Kareli), 

District Allahabad. 
By Advocate: Sri M.A.Sidd~CJl:li. • • • 

Versus 

1. Dr. M. s. Ve .nna, 

Assistant Canmissioner, 

Kendriya Vidyalaya sangathan, 

Regional Office Sec. 'J' Aliganj, 

D. istr ict w ck now. 

2. B. B. T :iwari, 

Principal, Kendriya Vidyalaya, 

New Cantt. District Allahabad. 

By Acivoc ata: Sri N.P.~in;Jh 
• • • • 

ORDER - ---- -
(By Hon 'bl e Mr.s. Dayal, JM) 

Applicant 

Respondents 

Tilis contempt petition was filed for 

puniShi11J the respondents for wilfully disobeying 

order dated 30.4.2001, passed in theO.A. 
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2. We have heard Sri M.A. Siddiqui for 

the applicant and Sri N. P. Singh for RespoN:lents. 

3. The counter affidavit filed by the 

R0 spondent No. l stating that in canpliance 

with the order dated 3.7.2J01 the applicant 

submitted joining letter dated 18. 7. 2JOl, 

on which he was allowed to join and the impugned 

transfer orde'r has been cancel! ed. The direction 

of the Tribunal, tws, stands complied. 

The contanpt proceedings are dropped. Notices 

issued to the respondents are discharged. 

Natty 

~~~./ 
( S. K. I. N~VI) 

MEMBER(J) 


